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CENTRAL ADMINISTRATIVE. TRIBUNAL 
BANGALORE BENCH, BANGALORE 

I 	
ORIGINAL APPLICATION NO.799/1993 

THURSDAY THIS THE TWENTY FIRST DAY OF JULY 9 94 

MR. JUSTICE P.K..SHYA1UNDAR VICE CHAIRI'N 

fIR. T.V. RAFIMNAN 	 MEP8ER(A) 

Shri Xavier Francis Carrick, 
AQd 57 years, 
S/o Francies Carrick, 
No.209  Mutton Market Street, 
Belgaum - 590 001 	 Applicant 

( By Advocate Dr,fI.S. Nagaraja ) 

V. 

1'
0

The Officer—in—Charge, 
Records, 
Maratha Light Infantry, 
iAbhilekh Karyalaya, 
Belgaurn - 590 009 

2. The Director General of Infantry, 
General Staff Branch, 
(Inf-6 (Pers'), 
Army Hqrs., DHQ P0, 
New Delhi - 110 011 

3.T.he Chief of Army Staff, 
Army Headquarters, 
DHO— PU., 
New Delhi - 110 011 

4. The. Union of India 
represented by the 
Secretary to the Governriñt of India, 
Ministry of Defence, 
New Delhi 	 Respondents 

( By learned Standing Counsel ) 
Shri M.S. Padmarajai.ah 

OR D E R 

MR. JUSTICE P.K. SHYAI'SUNDAR1  VICE CHAIRMAN 

Heard both sjdes•  The applicant, who is 

a civilian in the Defence Establishment, is 
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aggrieved by an order of compulsory retirement 

made following a disciplinary enquiry held by 

the Army authorities, Aggrieved by tht order, 

he had filed an appeal on 26,193 to the Chief 

Administrative Officer, Adjutant General's 

Branch, Army Hqrs0 9  New Delhi which is stated 

to be still pending. In the circumstarces, we 

think it appropriete to direct the Chief 

Administrative Officer, Adjutant General's Branch, 

Army Hqrs,, New Delhi to dispose of the 

applicant's appeal as expeditiously as possible 

and certainly within two months from the date 

of,  receipt of a copy of this order directed to 

be despatched as soon as possible. The Chief 

Administrative Ufficer will, while dispoSing of 

the. appeal, pass a speaking order taking into 

consideration all the issues involved. With 

this observation, this application stands 

disposed of finally with no order as to cts. 
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( T.V. RAMANAN ) 	( P.K. SHYAISWJ'DAR ) 
P1EFEER(A) 	 VICE CHAIRII'AN 
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